FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS
OF LOTUS AUTO ENGINEERING LIMITED

Name of Corporate Debtor Lotus Auto Engineering Limited
Date of Incorporation of Corporate Debtor 25/11/2010
Authority under which corporate debtor is Registrar of Companies, Delhi
incorporated / registered
4. | Corporate Identity No. of corporate debtor U74120DL2010PLC210772
5. | Address of the registered office and principal ~ [Regd Office:
office (if any) of corporate debtor 3 & 4 L.SC, Pamposh Enclave,
Greater Kailash-1, New Delhi — 110048
And
\Works:
SP-501B, RIIICO Industrial Area,
Bhiwadi, Rajasthan — 301019
6. | Date of closure of Insolvency Resolution 12/06/2020
Process (Liquidation Order pronounced on 01/06/2020 and
Liquidator Appointment pronounced on 12/06/2020)
7. | Liquidation commencement date of corporate  [12/06/2020
debtor
8. | Name and registration number of the Mr. Ashok Kumar Gulla
9. | Address and e-mail of the liquidator, as R?SA Restructuring Advisors LLP,
registered with the Board 2" Floor, IAPL House,
23, South Patel Nagar, Delhi — 110008
Email: ashok.gulla@rbsa.in
10. | Address and e-mail to be used for R?SA Restructuring Advisors LLP,
correspondence with the liquidator 2" Floor, IAPL House,
23, South Patel Nagar, Delhi — 110008
Email: ip.lotus@rbsa.in;
11. | Last date for submission of claims 12/07/2020

Notice is hereby given that the Principal Bench of Hon’ble National Company Law Tribunal, New Delhi has ordered
the commencement of liquidation of the Lotus Auto Engineering Limited on 01/06/2020 (Liquidator Appointment
pronounced on 12/06/2020).

The stakeholders of Lotus Auto Engineering Limited are hereby called upon to submit a proof of their claims, on or
before 12/07/2020, to the liquidator at the address mentioned against item 10.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit
the proof of claims in person, by post or by electronic means at ip.lotus@rbsa.in

Submission of false or misleading proofs of claim shall attract penalties.
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Ashok Kumar Gulla
Liquidator

Date: 15/06/2020
Place: New Delhi
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FINANCIAL EXPRESS (ENGLISH) DATED 15™ JUNE 2020

JANSATTA (HINDI) DATED 15™ JUNE 2020

FORM B
PUBLIC ANNOUNCEMENT

1Eeubation 12 of fhe inschvancy and Bankaupicy [Liguidation Procass)-Regulatons, 2018}
FOR THE ATTENTION OF THE STAKEHOLDERS
OF LOTUS AUTO ENGINEERING LIMITED
1. | Mama of Corporate Dabiar Lotus Aute Engineering Limited
2.| Dale of Incoeporation of Carporate Debine 25 11.2010
3, | Aathorily urder witch corporate debior | Registrar of Compardes, Dalh|
i incgrporated | registered
4, | Corporate identity No. of carporate dedior | U781 2000L2010PLE01TE
5.1 Address of the regislored affice and Fogd Office:

prancipal office (if any) of corparate 38 4 L5C, Pempash Enciave,
debior Giraster Kailash-1, New Delh- 110048
And Warks:

SPS01E, RIBCO Irdzsreal Araa,
Bhiwadl, Rajasthan-30101%

6, | Dale of clgur al Inschvancy Reschition | 12.08.2020

Procass |Lipectition Chde proniounced en (5 55 X020 and
Litpearlatoor Aol pronsunced o K66 N
. Liguigabon commancemant data of A el A0
Gorpomata debior 12.08 2020

F, | Nmme and repairaticn number of tha Mr, Ashos Kumsr Gulla
sy prolosniansl scling o | Ilu._ndnh:nr Rl b |BEUIPA- ISP N1 7180174

0, | Adclress and oemall of he lguidnon, an | RBSA Ftu-!-lrumurrlg Adviary LLP
reqisternd with fha Boand Ind Floid, IAPL Houss, 23,
Sauth Pael Negar, Dathi - 110004
Errall, ashok guilaflriea n

10, | Addregs and e-mall o ba ugad lr RESA Restreciunng Adasarn LLF
comspondence wih e iqudator 2nd Floor, IAPL Housa,

21, Bouth Puted Nagar, Delhi - 110008
Ermall: g kotusirisa n

11, | Last dats for submisson of claims 12,07, 2050

Nalice (8 hensby gven thal he Principal Bench of Hon'ble Sational Comparry Law Tribuns Hew
Dl has ordaned the: commaencemant of Boguidation of the Lolus Ao Enginsering Lenited of
0120 (Liguidator Appainment pranouncad on 12062030,
The stakenholders of Lobug Auto Engineering Limiksd ane hensby calfed ugion io sdbmil & proot of
Ihair claims, onor before 120772020, o the liquidalos at the address mentioned aga:nst dem 10
e fireancial credilors shak submit st pm; of chairms ty Bocionic maans- anly Al ather stk
noiders may Submitsne procd of Slaims in person, by postof by eectionic mesns & ipelusdbsa. in
Subrresgion of fatee or misleading peoafs af daim shail stiract penalties

Drat: 15.06.2020 Ashok Kumar Gulla
Place: New Dathi Liguidator
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